1569 Written Answers

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a)
and (b) Op 16th September, 1966,
No. 122 Up Tiruchirappalli-Reni-
gunta Fast Passenger scheduled to halt
at Kuttalam did not stop at its normal
Pplace due to miscalculation by the Dri-
ver. The train was, however, brought
to a halt after the engine and first two
bogies had passed the Down Home
Signal by the application of the
vacuum brakes by the Guard. The
passengers bound for Kuttalam station
then detrained, and the train was re-
started without backing to the station,
with the result that four passengers
waiting at the station to cateh this
train could not do so. Staff held res-
ponsible for this lapse are being suit-
ably taken up.

IMPORT LICENCES TO ORISSA TRADERS

259. SHRI MAHAMMED HANEEF:
Will the Minister of COMMERCE be
pleased to state:

(a) whether any import permits
were granted to bona-fide traders of
Orissa during the year 1964-65 and
1965-66; and

(b) if so, (i) the names of fthe arti-
cles for which permits were so grant-
ed, (ii) the total quantity of good to
be imported under each such permit,
and (iii) the names of the parties to
whom each of these permits were
issued?

THE MINISTER OF COMMERCE
(SHRI MANUBHAI SHAH): (a)
Statewise licensing Statistics are not
maintained.

(b) Does not mrise.

RAILWAYS ACCIDENTS IN 1941, 1951 AnD
1961

260. SHRI T. V, ANANDAN: Will
the Minister of RAILWAYS be pleased
to state the total number of accidents
that occurred on Indian Railways
during the years 1941, 1951 and 1961
and the total number of trains run-
ning a day during these years?

[ RAJYA SABHA ]

to Questions

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
SHAM NATH): Information is being
collecled and will be laid on ‘the Table
of the House.

tForEIGN COLLABORATIONS IN INDUSTRY

76 SARDAR RAM SINGH: Will the
Minister of INDUSTRY be pleased to
state:

(a) whether it is g fact that a Com-
mittee of Secretaries has been ap-
pointted to review the policy in regard
to foreign collaborations in industry;

(b) if so, what gre the exact terms
of reference of the Committee; and

(¢) by what time the Committee’s
work will be completed?

THE MINISTER OF INDUSTRY
(SHRI D. SANJIVAYYA): (a) to (¢)
A review of the foreign collaboration
cases approved during the past two
years was recently made. It was
found that by and large the collabora-
tions were in fields where these are
considered necessary and that no revi-
sion of policy is necessary at present.
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